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ne imports of paracetamol. Analgin 
Import* (actual and estimated) axe as 
fellows:—

1976-77 130  tones
1977.78  1 5 1 .8  tones
1978-79 N il
1979-80 100 toues

(c) Does not arise in view of the 
answer to part (b) above.

A wttcation xegaxdia* Working Group 
« n  P«*ro-chemicalg from Government 

of Maharashtra

348. SHRI V. G. HANDE: Will the 
Minister of PETROLEUM, CHXMI- 
Q A Ifi AND FERTUJZQRS be pleased 
to  state:

(a) whether Government of India 
have received an application regard-
ing the working group on petro-che- 
micals from the Government of Maha-
rashtra; and

(b) il  <50, what action Government 
have taken in the matter?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H  N. BAHUGUNA): (a)
and (b). The Government of Maha-
rashtra has submitted a proposal for 
setting up of Gas based Petro-chemi- 
cals Complex. No final decision has 
yet been taken in this regard.

Work for Thermal Power at Kaati

249. SHRI D. N. TIWARY: Will
the  Minister of ENERGY be pleas-
ed to state:

(a) whether the work of therm al 
power at Kanti in the district of 
Affuzaffarpur has been started; and

(b) if not, the reasons for the same 
and the date from which the work 
will be started?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a) 

Yes, Sir. Work on building up the 
infra-structure has started.

(b) Does not arise.
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Permission to make Film on 
Bhutto

251. SHRI BEDABRATA BARUA: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased 
t 0 state

(a) whether i t  is fact tha t Shri I.
S. Johar, the noted film Actor and 
Director, requested Government foe 
permission to make a film on Bhutto; 
and |

(to) if so, the action taken there-
on? }

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K ADVANI): (a) and (b).
Shri I. S. Johar in his communica-
tion dated the 24th April, 1979 ex-
pressed his intention to produce a 
feature film entitled *Bhutto Ki 
Kahani’. While acknowledging re-
ceipt of this communication Shri 
Johar was informed that all Pro-
ductions have to be submitted t# 
Censors for obtaining the Censer 
Certificate.




